FI TEM NO. 33 COURT NO. 5 SECTI ON XV

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).27614/2011

(From the judgenent and order dated 16/03/2009 in MFA No. 3/2009 of
The H GH COURT OF GAUHATI AT AGARTHALA)

MANJU SARKAR & ANR. Petitioner(s)
VERSUS

MABI SH M AH & ORS. Respondent ( s)

(Wth appln(s) for c/delay in filing SLP and office report)

Date: 07/05/2014 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE T.S. THAKUR
HON BLE MR JUSTI CE C. NAGAPPAN
For Petitioner(s) Ms. Rukhsana Choudhury, Adv.
For Respondent (s) Ni dhi , Adv. (R-1)
Aj ay Pal, Adv. (R-2)

Vi shal Yadav, Adv.

Rupi nder Sher oen, Adv.
Aman Pal , Adv.

Priya Janghu, Adv.

5 5555 F

Ni | of ar Qureshi, Adv. (R-3)
UPON hearing counsel the Court nade the foll ow ng
ORDER
Argument s hear d.

Judgnent reserved.

(Mahabir Si ngh) (Saroj Saini)
Court Master Court Master



